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told, it was about the increment
arrears and also the workmen’s com-
pensation cases pending. Also is the
question of filling up the permanent
vacancies, but that is a general ques-
tion with regard to Indian Railways
as a whole. Wherever vacancies
occurred no appointments were made

to fill them up and the other stafl
was asked to do the work of that
particular officer who retired. Thus

we have put too much work on par-
ticular people. That should be put
an end to. Appointments should be
made or promotions should be made
to the posts falling vacant on the
railways.

These are certain of the points
which I thought should be brought
to the notice of the Minister. With
these words, Sir, I conclude my
speech.

e

STATEMENT BY MINISTER RE-
GARDING DISASTERS IN
CHINAKURI MINE AND CENTRALy
BHOWRAH MINE

Tue DEPUTY MINISTER OF
LABOUR (Surt ABmp ALr): Sir, with
a sense of sorrow I have to report to
the House a tragedy which occurred
last night involving a heavy loss of
life in two mines in the Asansol area.
According to the information avail-
able the accident occurred in China-
kuri mine at about 9 p.m. last night.
About 180 persons are reported to be
missing. The accident in this mine
has led to flooding in the Central
Bhowrah mine in the immediate
neighbourhood. It is feared that about
twenty persons have heen drowned
as a result of the flooding. The Chief
Inspector of Mines and his staff are
on the spot. They have sealed the
pits in the Chinakuri mine and
installed pumps for dewatering the
Bhowrah mine, and are taking fur-
ther steps that are required.

We are instructing the Chief
Inspector of Mines to arrange imme-
diate relief and financial help for
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the distressed families of the miners
who have lost their lives in the accl-
dent.

Government is also taking steps to
set up a court of inquiry presidea
over by a High Court Judge to inves-

tigate the causes and circumstances
attending the accident.
The Labour Minister, Shri Gul-

zarilal Nanda, is immediately pro-
ceeding to the scene of the accident
and on his return a fuller report of
the accident and other aspects of the
matter will be communicated to the
House.

Dr. R. B. GOUR (Andhra Pradesh):
We associate ourselves to express our
sorrow over the accident to the
bereaved families, and this is not the
first accident in the mines. The hon.
Deputy Minister has promised that a
fuller report will be laid before the
House after the arrival of the hon.
Labour Minister. Even before the
judicial inquiry report is made avail-
able to us a discussion should be
there on the preliminary report that
would be submitted to the House by
the hon. Minister.

Mgr. CHAIRMAN: We express our
very deep sorrow over this tragic
accident and our profound sympathies
to the members of the bereaved fami-
lies.

THE BUDGET (RAILWAYS), 1958-59
GENERAL DISCUSSIONS—contd.

Surt RATANLAL KISHORILAL
MALVIYA (Madhya Pradesh): Mr.
Chairman, I take this opportunity to
record my appreciation of the pro-
gress which has been made in the
Indian Railways. I also pay my tri-
bute to the hon. Minister in-charge,
the employees of the railways and
also those who have been working
temporarily in making these plans
successful. While doing this I have
to bring to the notice of the hon.
Minister some facts for his considera-
tion.
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First of all, as a labour represen-
tative, I am concerned with the
labour-management relations. I gene-
rally find that the grievances of the
railway employees take an unduly
long time to be settled and this creates
dissatisfaction among them and ulti-
mately affects their efficiency. No
doubt, the Government have appoint-
ed an ad hoc tribunal for deciding
the major issues but there appears to
be no machinery excepting the con-
ciliation machinery of the Ministry of
Labour to settle the grievances of
these workers quickly. Therefore 1
would request the hon. Minister to
see that some suitable machinery is
created just as the labour court pro-
vided by the Industrial Disputes Act
or some other machinery so that the
day to day grievances of the workers,
are redressed without any loss of
time.

Now, with respect to these grie-
vances I may just point out to the
hon. Minister that generally these
grievances are looked into for the
employees as a whole and certain
categories are left out and there is
hardly any remedy left to them. I
would refer, {for instance, to the
guards of the railways. They have
grievances and they have made their
representation to the Government. I
particularly refer to the guards of the
South Eastern Railway who met at a
conference at Raipur some time back
and who sent their grievances to the
hon. Minister for getting redress. I
hear nothing has been done so far and
I would request the hon. Minister io
see that their representation is
examined thoroughly and whatever
possible is done for the redress of
their grievances at an early date.

Now, another grievance of the
workers in general—not of the rail-
ways alone but of the Central Gov-
ernment employees as a whole—has
been with regard to the interim relief
which has been granted by the Pay
Commiission set up recently in August
last year. The grievance of the
workers appears to be genuine because
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the norm, so far as I know,.
which has been settled for the work-
ers is roundabout Rs. 100 which is
the minimum for any worker. Of
course, I am talking of Class IV
employee. Looking to this, I feel that
the interim relief of Rs. 5 or so fixed
is not adequate and the workers are
agitating for an increase in relief. I
would request the hon. Minister to
look into this and use his good offices
and his power to see that this point
of the workers is considered thorough-
ly and some more interim relief is
given to them.

Tee MINISTER oF
(SHRr JacsrvaNn Ram):
you suggest?

RAILWAYS
How much do:

Surt RATANLAL KISHORILAL
MALVIYA: Make Rs. 95 as the mini~
mum.

Surr JAGJIVAN RAM: Interim
relief?

Surt RATANLAL  KISHORILAL
MALVIYA: No, no. The minimum

total emoluments must be Rs. 95.

Sart AMOLAKH CHAND  (Uttar
Pradesh): Is it for the Railway Minis-
try or the Pay Commission to do
that?

SHrt RATANLAL KISHORILAL
MALVIYA: I have already made my
submission that the Railway Ministry
has got power and I have requested
the hon. Minister to use his good
offices.

SurT JAGJIVAN RAM: Only one
point. Is the hon. Member pleading
that the Government should reject
the recommendation of the Pay Com-
mission?

Surr RATANLAL
MALVIYA: No, Sir. I do not say
that. I have only pleaded and sub-
mitted that whatever could be done
to increase this interim relief may
be done so that the dissatisfaction
which is prevailing among the work-
ers may subside.

KISHORILAL,
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Now, with regard to amenities to
workers on the railways, again 1
have to pay my tribute to the hon.
Minister for having launched various
schemes with respect to housing, hos-
pitalisation, etc. The housing scheme
is very encouraging and the Ministry
intends to construct 64,500 houses
during the Plan period, that is, pro-
bably by 1960-61. It is very encourag-
ing but I have to bring to his
notice a grievance of the workers
with regard to the construction of
these houses, that is, about the low
roofs, especially those constructed of
asbestos cement. There is radiation
heat and the workers and their fami-
lies suffer. In the past of course

there was no occasion for the hon.
Minister to tour my area but when
the Deputy Labour Minister toured

the area the workers represented that
some device may be introduced so
that this heat is absorbed and they
are saved from this inconvenience. 1
would request the hon. Minister to see
that these houses are so constructed
that this trouble could be avoided.
Probably heat absorbers may be
introduced or the engineering depart-
ment may be able to suggest some
other device so that the workers are
saved from the heat.

With regard to hospitalisation, the
programme is very encouraging. The
number of beds is being increased iz
the general hospitals. I would only
submit that some of the costly drugs—
not very costly but ordinarily which
are very hnecessary for the treatment
of patients—are not available in ordi-
nary hospitals. Of course, there is
every arrangement in district and
other bigger hospitals. But eyven these
very necessary medicines which are
ordinarily a bit costly are not avail-
able in the smaller hospitals and I
would request the hon. Minister to see
to it that the necessary drugs required
for a  particular area are made
available in the hospitals. Now, Sir,
with regard to reservation of beds for
. T.B. patients it is very encouraging
to find that the railways would be
reserving near about 1350 beds in the

| near future.

This progress is very
satisfactory in wiew of the fact that
the beds reserved in the year 1956-57
were only 646. Besides this the
introduction of chest clinics for pro-
viding domiciliary and outdoor treat-
ment for T. B. patients and controlling
the spread of T.B. is very encouraging.
It is further satisfaction to me that
sanction for the reimbursement of
medical expenses incurred by railway
employees and members of their fami-
lies in connection with T.B. in recog-
nized sanatoria has been introduced. I
would, however, make a suggestion.
When such a large number of beds
are being reserved by the railways
throughout the country, I  would
rather suggest that they should have
some hospitals of their own.

[Mgr. DepuTy CHAIRMAN in the Chair]

There is a very small organisation in
comparison to the railways—that of
the Coalmines Labour Welfare Fund
and that fund is now constructing two
hospitals of its own for T.B. patients.
I would bring to the notice of the hon,
Minister that the congestion in the
general T.B. hospitals, either owned
privately or by the Government, has
been very heavy and the public is
suffering because they do not find
sufficient room for their own admis-
sion. Therefore, if the QGovernment
decides to construet its own T.B. hos-
pitals, I am sure it will not only
provide a greater facility to the work-
ers themselves but also provide a
great relief fo the public at large in
the existing hospitals, I would, there-
fore, submit that hospitals may he
constructed.

Besides hospitals, I would also
request the hon. Minister to include in
his programme rest houses for after-
care of the T.B. patients. They may
be constructed in some places which
have got very good climate., I would,
further, submit that rest houses for
recouping the health generally may
also be constructed on the sides of
dams. This, I think, will suit and
that it will be quite a good amenity,
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It is rather a necessity now; but if it
is treated to be an amenity, it will
provide a good amenity to the railway
workers. I would also plead that the
life insurance scheme—the schemes
which are there, the provident fund
scheme and the pension scheme are
admirable—be also introduced to all
classes of employees. The scheme
probably is under the consideration of
the Government of India, and cheap
and suitable schemes may be introduc-
ed for the railway employees as well.

Now, some general points. I will
draw the attention of the hon. Minis-
ter to the Bijuri-Tugini-Koranji rail-
way which is probably under cons-
truction. The railway is being cons-
tructed from Bijuri instead of Manen-
dragarh. There has been some diffi-
culty of gradient no doubt and I will
not press for changing the point from
Bijuri to Manendragarh. But the diver-
sion of this line takes place from
about two or three miles from
Manendragarh station which is a very
big station. It yields to the railways
income from freight alone to the
tune of more than a crore annually
from coal traffic. It has got the loco
shed and it has got other facilities,
So, if this line is extended up ta
Manendragarh and then diverted it
will not only provide some facilities
to the railways but also a convenience
to the town. It is the biggest town in,
that part of the country. I under-
stand that a survey was made and in
that survey a suggestion has been
made to divert that line from Manen-
dragarh but there are some difficul-
ties, some recommendations against it
and I will request the administration
to see that this difficlty is overcome
and that line is diverted via Manen-
dragarh.

Now, one more point I wish to
bring to the notice of the hon. Minis-
ter, that is with regard to the Bijuri-
Barwadih railway line. We have
planned for and we have already
spent over a crore of rupees. If my
information is correct about one
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crore and fifty lakhs rupees has been
spent, or may be that it may te the
plan, but a good lot of money, quite
a large amount has been spent on
that line and it has been given up
four or five years back for want of
resources. The object of that line was
to shorten the distance between
Bombay and Calcutta Igy about 200
to 300 miles and I think it is a pro-
ject which should not be given up
and which should be undertaken
again.

Now, I come to local grievances. One
of them is with regard to Bilaspur-
Bhopal Express started very recently.
This Express runs from Bilaspur to
Anuppur as express, from Anuppwr to
Jubbulpore as passenger and then
again from Jubbulpore to Bhopal as
Express, but the fares charged
between Anuppur and Jubbulpore are
those of express trains.

Tue DEPUTY MINISTER or RAIL-
WAYS (Serr SHAH Nawaz Kuawn): I
might inform the hon. Member that
orders have already been issued that
passenger train fares should be
charged. :

Surt RATANLAL  KISHORILAL
MALVIYA: Thanks. Then, Sir, another
point with regard to this railway is
that though the passenger has got
second class, this express has not got
any second class. Either second class
may be introduced in this train, or,
if it is the policy of the Government
to abolish second class, then, because
this is a long distance train, I would
request that sleeping berth system
should be introduced. I do mnot plead
this system of sleeping berths for this
train alone, but also generally. I
would request that so long as the
bogies are not ready—there is already
sleeping berth system in many long
distance trains—this system must be
introduced, because there is great
inconvenience caused to the third class
passengers and this facility will be
greatly appreciated by them. I will
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plead very strongly for the introduc-
tion of sleeping berths in third class
in all long distance trains throughout
the country.

Now, Sir, there is one more small
item with regard to electrification of
stations. Whegre there are power
houses nearby and where there are
industries nearby, this electrification
of the yards and stations should be
taken up. So far as my area is con-
cerned, I will request the hon. Minis-
ter to electrify the stations of Sahdol,
Umaria, Manendragarh and Chirimiri.
That is a branch of less than 200 miles
in which there are facilities avail-
able and collieries are working, and
I think the administration could con-
tact these collieries and get the
stations electrified. I may submit, Sir,
that it is not an amenity or a luxury
for the workers. It is a necessity to
have these stations electrified. The
yards are very big and the employees
have to work in the dark and there
have been fatal accidents due to bad
lighting or no lighting. In one station
—Birsinghpur—the Railway adminis-
tration has acquired electric power
from the colliery and elecirified that
station. The other stations which I
have named are more important than
Birsinghpur and I would request that
the wvarious collieries—Jhagrakhand,
Chirimiri and the Shaw Wallace—
should be approached. So far as
Umaria is concerned, it has already
been decided and some agreement has
been arrived at with Shaw Wallace,
but there is delay in implementing
that plan. I would request that the
plan which has already been agreed
to may be implemented soon as far as
Umaria is concerned. And for other
stations which I have named, I request
that they may be electrified as soon
as possible. With these few words,
Sir, I close my speech. Thank you.

Pror. A. R. WADIA (Nominated):
Mr. Deputy Chairman, I have just a
few remarks to offer. I do recognise
the great importance of the railways
in India and the part that they have
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played in our public life and social
life in general. They are a great
asset. And I am only interested in
the improvement of the Railway
Administration although I fully admire
the way in which it has been managed
on the whole.

Sir, there are a few defects of which
we are all conscious. The first great
defect is the defect of overcrowding,
and the Minister himself is fully con-
scious of it, and I regret the note of
pessimism in his address that this
problem is not likely to be solved for
several years to come. I think, Sir,
something could be done and should
be done as far as possiblee May I
make one humble suggestion in con-
nection with the terrible overcrowding
that we experience in Bombay on the
suburban lines at the peak hours,
especially in the morning and in the
evening,. !

In the suburban railways we have
only two classes, the first class and
the third class. In the wisdom of the
Government—whict I  doubt—the
second class was abolished long ago.
Now, what has happened is that the
third classes are overcrowded as usual,
but even the first classes are terribly
overcrowded. People travelling from
suburban areas and having to stand
on their legs for an hour or more is
not quite fair to the people who are
made to pay more and who are will-
ing to pay more for a certain amount
of comfort. Seating accommodation
also becomes terribly crowded and
very uncomfortable, and when they
have to stand, it makes matters
worse. There are many people on the
Bombay side who feel that the intro-
duction of the second class will go a
long way to reduce this overcrowding,
not perhaps in the third class, but
certainly in the first class, for the
simple reason that people who used to
travel second class have now been
forced either to travel first or to travel
third. Those who can afford to travel
first in spite of a certain amount of
inconvenience and discomfort to their
purse are trying to do so, and.those,
of course, who cannot afford to travel
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first class are naturally forced to
travel third class. But there are many
people in Bombay who can afford to
pay second class fare, and I think it
will be a great convenience to them
if second class is introduced so that
the pressure at least on the first class
is relieved.

Well, Sir, I find in the hon. Minis-
ter's speech that he takes great credit
for improvement in catering condi-
tions. I am afraid I do not share his
optimism. I personally feel that there
is a definite deterioration in the quality
of food that is given, and even more
in the standard of cleanliness of the
people who serve food. Some years
ago it was inconceivable that a waiter
for the restaurant car would be
tolerated if his coat and his pant were
not clean. Today they do not care a
tuppence about it and they put on any
sort of dirty dress which is really
irksome to those who want cleanli-
ness, and the impression that it creates
especially on foreigners would be
most unhappy. I feel there is a cer-
tain virtue in encouraging not depart-
mental catering as has been the policy
of the Government, but private cater-
ing for this reason that the private
caterers may be inclined to make
profit but they are interested in main-
taining their standards and in look-
ing to the comfort and the convenience
of the passengers. I am afraid, mere
departmental catering gets to be
somewhat indifferent and they do not
satisfy the customers or the passengers
to the fullest extent possible. And
then if you have private caterers, the
Government is always in a very
advantageous position of sitting in
judgment on them and forcing them
to live up to the standards required
and to the terms of the contract.

Another little inconvenience which
I have personally felt is that in many
trains the lights are extremely dim.
Unfortunately, I am one of those who
are in the habit of going to sleep
rather late, and I find it practically
impossible to read in the irains. I
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won’t say a train like the Frontier
Mail. But in other trains the lights
are so dim that it is a terrible strain
on the eyes to try to read and we are
forced to go to sleep earlier than we
would like to.

Another little defect is that there is
a regular irregularity in the case of
certain trains. Recently I had to go
to Ujjain and I was told that the
Ujjain train connecting with the
F¥rontier Mail was usually late so that
people missed the Frontier Mail. And
then there is absolutely no conveni-
ence to pass the night at Nagda. And
this happens very very frequently.
The hon. Minister will forgive me if
I say that the general impression
among the people there is that this
irregularity is due to a certain com-
petition between the Central and the
Western Railways. Now, this com-
petition was all right in the earlier
years when different companies were
managing these railways. But now
that the Government of India have
taken upon themselves the responsi-
bility of managing these railways, this
sort of feeling between one railway
and another ought to completely dis-
appear. And if this feeling of com-
petition exists because of the officers’
old loyalties to different companies,
it is a matter for serious consideration
whether there should not be a liberal
exchange of officers from one zone to
the other zones. That would at least
minimise the local patriotism or that
old patriotism. What has happened
is that the control of these trains which
used to vest in the Central Railway
has passed on to the Western Railway.
Along with it the old engines were
also transferred, and as a result there
have been frequent breakdowns. [
myself had a very unhappy experi-
ence. I got into a train which came
fairly late and then I found that the
train was not moving at all. And I
was assured that it would be impos-
sible for me to catch the Frontier
Mail at Nagda, and the only thing to
do was to get back to the hotel to
waste full 24 hours. If this is the
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kind of regular irregularity of certain
trains, it is the duty of the railway
authorities to look into it and to see
that bad engines are not necessarily
passed on only to certain sections;
they may be retained where you have
got a fair number of good and reliable
engines.

On a previous occasion I had to
refer to the Iuxury of the de-luxe
trains with air-conditioned compart-
ments. I remember when the first
class was practically abolished, the
second class was renamed first class
and the intermediate class was
renamed as the second class, we were

assured that it was the policy of the .

Government to add air-conditioned
coaches to practically all the trains.
This dream has not been fulfilled, and
I find that the experience of the 1ail-
way authorities is that people are not
travelling in air-conditioned coaches
as much as they ought to, and there-
fore they are reducing them even on
certain trains, and under these circum-
stances it is very odd that the luxury
of attaching air-conditioned coaches in
the so-called de-luxe trains which are
réally third class frains should be
indulged in. What happens is that
people who travel third class are
really poor pecple, and they cannot
afford the luxury of paying something
extra for air-conditioning. The people
who usually travel first class are now
travelling by the de-luxe trains, so
that the advantage of this does not
go to the third class passengers; 1%
really goes to the more or less wealthy
classes. I think it is a loss of revenue
to the railways if people who can
afford to travel first class are now
travelling third class by paying a
little bit extra for the comfort of air-
conditioning. I know that the Ral-
way authorities have now themselves
recognised the fact that these air-
conditioned coaches are not taken full
advantage of and therefore they have
removed one air-conditioned carriage
and substituted third class coaches for
them. I think this is a move in the
right direction and even if the otner

air-conditioned coaches are yremoved,
I do not think it will be any hardship
to the real third class passengers, t{o
the masses of Indians.

i

Suri SHAH NAWAZ KHAN: We
have removed one air-conditfioned but
added three ordinary coaches.

Pror. A. R. WADIA: You may
remove two and attach six more ordi-
nary coaches. I do not think it will
be a loss. It is an interesting experi-
ment but a very costly experiment.
Evidently it has not succeeded anl [
think it would be much better if ycu
provide air-conditioned carriages on
several other important trains. We
have air-conditioned coaches only on
mails, not on express trains. I would
welcome air-conditioned coaches on
these trains also.

There is another very standing evil,
and that is the evil of corruption. 1
find from the hon. Minister’s address
that 3,518 cases were examined. It
looks a very respectable figure, but I
am quite certain that this number is
nothing at all compared to the num-
ber of undetected cases. I wish srme,
measures were adoptéd for putting an
end to this corruption. It is a vevy
frequent experience for people to
receive parcels full of all sorts of cdd
things, the contents having been
removed. Who is responsible for it?
One man alone could not do it. There
must be a regular gang working on
this business. May be it is the station
masters, may be the parcel officors,
may be the police, may be the guards,
I do not know. All of them musl be
sharing the luxury of eating up the
sweets or having the contents 2and
then filling up the parcels with stones
or useless paper. This is a very
serious matter. I appreciate the Jiffi-
culties of the railway authorities in
this matter. but I do wish that they

would devise some sort of means
whereby corruption among these
officers which exists and which is

well-known, could be effectively grap-
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pled. I do not wish to be harsh but
I do suggest to the railway authorities
that, if they are lucky enough to catch
some people, they must make a good
example of them, even dismiss them.
If this is done over and over again,
I am sure it will put the fear of God
into the other people and they will
be a little more careful about what
they do.

I am very happy that the Railway
Minister is looking after the housing
of railway servants. As many as
64,500 new quarters are expected to
be ready by the end of the Second
Five Year Plan. In view of the
general housing difficulty, this is a
very welcome measure. OQOur railways
are the largest employer in the whole
country, and the majority of their
employees happen to be poor, I mean
people in the lower rungs of the ser-
vice. In a welfare State, the Govern-
ment rightly expects the privale
industrialists to look after the com-
forts of their employees, to give them
better housing, to provide for proper
schooling, for medical assistance, to
provide clubs and other amenities.
Quite rightly, and some of the private
industrialists are really doing that
.sort of thing. Now, the railway
authorities have got an opportunity of
setting a good example in this con-
nection to the private industrialists
themselves. I know that the Railway
Minister is very sympathetic to this
idea, and I know also that it is a very
costly proposition. Of course, it would
lead to a diminution of profits, but he
will be serving the country at large
in the best possible way by inculeat-

ing higher standards of cleanliness
among all the railway colonies by
insisting on a Thigher standard of

decent behaviour among themselves,
by providing amusement parks, schools
and houses which, of course, they are
doing, but I would like them to do
it on a more extensive scale. Rail-
way housing is not always a model of
cleanliness, and I think the railways
have got the means and they have the
opportunity of setting a very high
standard in this.

- suggesting
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But let me not be misunderstood as
that because of these
various defects, I am not conscious of
the excellent way in which our rail-
ways are generally administered. T’
would certainly like to congratulate-
the Railway Minister on producing:
this Budget, for the numerous exten-
sions that he has proposed and for his:
consciousness of the various directions-
in which the railways can add to the-
comfort and happiness of this country.

Surt KISHEN CHAND (Andhra:
Pradesh): Mr. Deputy Chairman, I
will begin by heartily congratulating*
the hon. Railway Minister for pre-
senting a very nice Budget and manag-
ing the railways very nicely. There is:
a handsome profit and the railways-
have made their contribution to the
general revenues as well as met fully
the depreciation charges and still there
is a surplus which has gone to the:
special reserve fund and development-
fund. As has been said, it is the-
biggest national undertaking and the
railways should be so well-run that
they set an example to the private
sector that the nationalised industries
can run properly and make proper
profits. ’

After saying this, I will point out*
to the hon. Minister that he should"
not be complacent that the railways
have made handsome profits but
efforts should be made to make still
further profits and it will be the-
burden of my speech to point out the
hon. Minister in my humble way, to-
the extent of my limited knowledge,
some ways and means of improving
the working of our railways so that
they earn higher profits.

First of all, the hon. Minister is
guided by the Railway Board, every
zone has a consultative committee and’
there is the Railway Users’ Consulta-
tive Committee at the top of it but I
submit that over and above this, if
there is a small consultative com-
mittee consisting entirely of a few
Members of the Lok Sabha and a few
Members of the Rajya Sabha, which
goes on continuously giving certain-
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‘suggestions to the hon. Minister, it
should go a long way in removing
many of the grievances. On another
occasion I will submit that in all
nationalised industries, there should
‘be advisory committees consisting of
only Members of Rajya Sabha and
Lok Sabha acting in an advisory capa-
city to the Minister in charge of those
undertakings and therefore at the very
-outset I will submit that the users’
consultative committees are more or
less for the provision of amenities. A
body which I envisage, a body of
advisers consisting of Members of
Parliament, will really be making
certain suggestions about the general
policy and it will be a consultative
committee. The Minister may change
it as and when he l:kes. In all under-
-takings in the private sector, there is
the Board of Directors, there is a gene-
ral body of shareholders and I main-
tain that in these nationalised indus-
-tries, the citizens of India are share-
holders and Parliament being a
representative of those people, & small
committee of Parliament to advise the
hon. Minister should be welcome to
“him.

The second thing is about the capital
-of the undertaking. When we started
in 1947, at the time of independence,
the capital of the railways was about
Rs. 800 crores. It has been steadily
increasing and when the Second Five
“Year Plan is completed and we have
invested another Rs. 1,200 crores—
‘some of which out of the depreciation
-fund and some from the development
fund—even then, it is possible that the
capital of the railways may go up to
nearly Rs. 1,600 crores. Then there is
a danger that there will be over-
capitalisation. In the private sector if
an industry wants to expand, part of
the capital is obtained by increasing
the share capital and part is obtained
‘by loans which are repaid. Our rail-
ways are not following that policy.
All expansion, apart from the money
that comes from the development fund
-or from the depreciation fund, is a
real further investment by the Central
-Government and so our capital goes
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on increasing. When the capital goes
up to a high figure of Rs. 1,600 crores
or even more, even if the railways
continue to contribute only 4 per cent.
which to my mind is a low rate
because the general interest rates are
increasing all over the world and in
our country the Government of India
which used to float loans at 3 per
cent. is now offering at least, in the
case of State loans 4 per cent. and in
the Central Government loans 3% per
cent. with a certain premium—the
result is, the interest rates are going
up and it is possible that the committee
which will go into this question of
contribution by railways may raise the
rate of interest from 4 to 5 per cent.
and in that eventuality, on an invest-
ment of Rs. 1,600 crores the railways
will have to contribute nearly Rs. 80
crores to the general revenues. Even
at present rates, they will have to
contribute Rs. 64 crores. In the matter
of depreciation, we have fixed it at a
fixed amount of Rs. 45 crores. I sub-
mit that when the investments in the
railways are increasing, when new
rolling stock is being taken in, new
lines are being opened and expendi-
ture is taking place on all fronts,
naturally the depreciation fund will
have to be raised. I think the depre-
ciation fund should also be fixed on a
percentage basis of the capitel invested
in the railways and that should be, in
my humble opinion, 5 per cent.
because apart from the fixed things
like buildings etc. which have a long
life, in the case of rolling stock and
railway lines and the coaches and
wagons, the life being small, the
depreciation rate has to be kept pretty
high. In almost all private undertak-
ings the Income Tax Department per-
mits a depreciation of nearly 10 per
cent. and so a depreciation figure of
5 per cent. on the amount invested in
the railways will become almost the
minimum amount. Even now on an
investment of nearly 1,000 crores, the
railways are keeping Rs. 45 crores in
depreciation fund which means, they
are in fact accepting at present the
rate of 4} per cent. and so my suggest-
ion of 5 per cent. is not such a high
figure that the Minister may look
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askance at it. So I come back to my
original point that there is a danger
of over-capitalisation in our railways.
‘How is it to be overcome? That can
be done by what I suggested last year
also, that we should peg the capital at
charge to a figure of Rs. 1,200 crores
and the other money should come in
the shape of loans. Some of it is
coming certainly in the shape of loans
from the World Bank, some of it is
coming in other shapes but I think it
is most essential that we peg the capi-
tal at the maximum figure of Rs. 1,200
crores. The benefit of this will be

that our depreciation fund ... I

Surr H. N. KUNZRU (Uttar
Pradesh): If you go on taking loans,
how can you pay the capital at charge?

SHrt H. D. RAJAH (Madras): To be
written off out of future revenues,

SHrt KISHEN CHAND: I give the
example of any private industry. Sup-
posing you require even Rs. 1,200
crores for the expansion scheme of the
railways, I have been submitting that
out of the Rs. 1,200 crores, Rs. 400
crores should be considered to be
capital at charge contributed by the
‘Central Government, the remaining
amount to be treated as loans which
will be repaid back by the railways
to the Central Government or the
foreign concern or to outsiders from
whosoever they have taken the loan.

Sart H. D. RAJAH:

Out of the
revenue. :

Surr KISHEN CHAND: I am sug-
gesting all this because if vou go on
- increasing the capital at charge and
when it comes to Rs. 1,800 crores, how
are you going to pay Rs. 90 crores
towards the genergl revenues to the
Central Government and Rs. 90 crores
to the depreciation fund. It will
amount to Rs. 180 crorez. How are
you going to make a profit in a year?
To overcome that, I am suggesting a
method by which this can be over-
come. ’

111 RSD—3.

_Rs. 250 crores.

l gradually 19,000 wagons.
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Mr. DEPUTY CHAIRMAN: Youcan
continue in the afternoon. The House
stands adjourned till half-past two.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock, Mr.
Depury CHAIRMAN in the Chair.

Surr KISHEN CAND: Mr. Deputy
Chairman, I was dealing with the sub-
ject of over-capitalisation when the
House adjourned for lunch. Now I
come to the point about the increase
in earnings. I refer to the fact that
in the revised estimates, the totai earn-
ings estimated come to Rs. 385 crores
and now they are estimated at Rs. 408
crores. If you go into the details, the
goods earnings come to Rs. 231 crores
and now they are estimated at about
That means an increase
of Rs. 19 crores. If you calculate the
percentage over Rs. 231 crores, which
is the revised estimate for 1957-58, you
get the increase in ‘earnings as about
8 per cent. So the increase in goods
earnings is about 8 per cent. I bring
to the notice of the Railway Minister
that the estimate shows only an
increase of 8 per cent. in goods earn-
ings. While the full effect of the
increase in freight charges on goods
traffic by 124 per cent. will be appli-
cable this year, in the previous year
it was only for part of the year and
only part of the year derived tne bene-
fit from the increased rates and the
surcharge on short distances s well
as on smalls. But this ycar the full
effect will be there. Besides that, the
number of wagons has been coutinu-
ously increasing. The increase which
took place last year was rather spread
out and you cannot say that on a parti-
cular date all the wagons were
received. They were gradually
received. Similarly, during 1953, the
Railway Ministry expects tc get
If they get
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19,000 wagons that would mean that
the wagon capacity is increased by
about 11 per cent. Therefore, I wish
to know, if the efficiency standard is
maintained at the same level as it
was maintained in 1957-58 why can’t
we expect a much larger income from
goods traffic in 1958-59? I have tried
to explain to the Railway Minister that
the increase arises from two factors,
one, the full effect of the increase in
the rates, second, the increased supply
of wagons. Similarly in the matter of
passenger earnings also, it is estimated
that from third class earnings the
revised estimates come to Rs. 107
crores while in 1958-59 it is Rs. 110
crores. Sir, we are spending nearly
Rs. 1,100 crores on railways in the
Second Five Year Plan. We are get-
ting fresh locomotives. We are
getting new coaches. We are get-
ting new wagons, and as I said before,
when we will have to pay a higher
contribution on the revised capital of
the railways, and give greater depre-
ciation, I think that our earnings
should be increased at a more rapid
rate so as to provide for all these
things and the Railways are not
increasing their income at the required
rate.

I said that the nationalised railways
have to set an example of efficient
management. They are managed fairly
efficiently; but we should not be satis-
fied with that. We should aim at
higher standards of efficiency and I
think these figures bear out my conten-
tion that the efficiency is not increas-
ing. I want the hon. Minister to make
efforts.

In this connection I welcome the
cumulative effect of certain recommmen-
dations made by the Railway Enquiry
Committee of 1948. They recommend-
ed what are called nominated loadings.
By nominated loadings what is meant
is this. Instead of loose consignments,
the railways accept for a particular
destination a large number of consign-
ments and send them out. This method
of nominated loadings should be
carried a step further and in our rail-
ways, as far as possible, they should
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devise ways and means of carrying
almost all the goods traffic by nomi-
nated loadings.

The second recommendation that
was made is the running of what are
called express trains for -carrying
goods. I am sorry to find the Rail-
way Board has not paid full attention
to this factor., We know that the
Madras State requires a large number
of wagons of coal all carried from
Bihar and it would have been much
better if the Railway Board had
devised a method by which express
goods trains are run every second or
third day between Bihar and a suit-
able station in the Madras State. This
method is not being followed.

Suri1 SHAH NAWAZ KHAN: But
express goods trains are running.

Sart KISHEN CHAND: I do not
deny that. They are running, but I
am here referring to their number,
their frequency. That is the point. I
have already begun by saying that the
railways are being managed efficiently;
but I only want higher =fficiency. This
is after all a relative thing. I am
not saying that you are not doing it.
You are having nominated loadings.
But you should run express trains,
more of them, between different places.

SHrt SHAH NAWAZ KHAN:
our difficulty is the line capacity.

But

Surr KISHEN CHAND: I am coming
to the difficulty also, I know the hon.
Minister’s difficulty is one of linc -
traffic and I know he is going to raise:
that objection. I am prepared for
that. I am coming to that also. I am
not going to give suggestions just in
the air. They will all be connected
suggestions.

Surt V. K. DHAGE
And verified.

(Bombay) -
Surr KISHEN CHAND: Yes, and
they are verified and considered.

Sir, this brings me to the question
which has been often asked: What can
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we do when we have reached the
maximum of the line capacity?

Unless there is line capacity, you
cannot run more trains and you cannot
carry more goods. Therefore, my
suggestion continuously has been
always this. The line capacity in that
section of the Eastern Coast which lies
between Bezwada and Gudur is the
minimum and I have been always try-
ing to impress upon the hon. Railway
Minister that he should double the line
in the entire section between Bezwada
and Madras on the one hand and, on
the other, find an alternative route
between Hyderabad and Madras so
that the traffic of the North does not
come via Bezwada but goes by the
other alternative route. If that is
done, the line capacity between the
North and the South will be consider-
ably increased and the bottlenecks will
be removed. What is the good of the

hon. Minister saying that as there is |

no line capacity, we cannot transport
goods from the North to the South?
This is the biggest bottleneck and
certain States of the South are being
starved of industries due to the lack
of coal, lack of raw materials and
wherever any representations are
made to the hon. Railway Minister, he
always comes out with the explana-
tion that the line capacity is not there,
that the Bezwada marshalling yard is
being improved and asking us as to
what more he could do. This is not
an explanation. After all, the indus-
tries of the South are not going to be
satisfied with a reply of this type. As
I said earlier, number of express goods
trains have to be run between
the collieries of Bihar and points
in the Madras State, for purposes of
Madras, Mysore and Kerala. They
must get the coal if they have to deve-
. lop their industries.

Dr. R. B. GOUR:
Neyveli lignite.

They will get

Sarr KISHEN CHAND: They will
get Neyveli lignite in another two or
three years’ time and because it is
brown coal, certain difficult processes
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have to be undergone. Even then,
there will be some need for Bengal
coal because of its higher calorific
value and because of its being able to
produce higher temperature. That
being so, many industrialists will not
be satisfied with the brown coal that
will be available from Neyveli.

I am making a novel suggestion
about the telescopic rates. I do not
want telescopic rates to prevail in the
case of goods traffic. It will lock a
little bit odd but I am asking that the
celescopic rates on  goods should be
removed. Why I am asking for this is
chat there is unnecessary overlapping.
We want regionalisation of industries
snd we do not want unnecessary
transfer of goods. For igstance, a par-
ticular industry exists in Madras
State; the same industry exists in
Bengal; the same industry exists in
Bombay and the same industry exists
in North India. What is the reason
and justification for goods from Bengal
and Punjab to go to Madras and the
goods from Madras State to come to
the North? This is so because by
giving telescopic rates you are en-
couraging them. I can give you a con-
crete example about cement. I know,
Sir, that the railways cannot inter-
fere in this matter as the distribution
of cement is done by some other body
but when you give telescopic rates,
you encourage this sort of thing. It is
often happening that cement from the
South is coming to the North and the
cement from the North is going down
South. I know about glassware. It is
usually happening that glassware from
the North is going to the South and
glassware from the South is coming
to the North. This is happening due
to the fact that you are giving teles-
copic rates in the case of goods traffic.
There is no need for giving such teles-
copic rates. There is a tair reduction
of nearly 15 per cent. over 600 miles.
For traffic moving to distances over
600 miles. there is a reduction of 15
per cent. 1 submit—and I humbly
submit—Sir that there is no justifica-
tion as far as consumer goods are con-
cerned. as far as manufactured goods
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are concerned. There may be some
justification only in the case of coal. I
would ask the hon. Railway Minister
to retain the telescopic rates only in
the case of coal and, in all the other
cases, the telescopic rates should be
done away with. There should be no
unnecessary transporting of goods
from the North to the South and the
transfer of the same goods from the
South to the North. It only means
that we are wasting our rail capacity
by unnecessary transport of goods.

I now come to another point regard-
ing the zones. I am very glad that

Assam has got now a special zone but |

it looks a little surprising, Sir, that
we have the North Eastern Zone, the
South Eastern Zone, the Eastern Zone
and the Special Zone for Assam——four
zones-—concentrated in a  particular
part of India while the whole of the
South has got only one  Southern
Zone and some parts of the Central
Zone are there. I do not see any jus-
tification why we are concentrating
the entire energies of the railways on
the Eastern Coast, on the Eastern
parts of India and why we are sacrific-
ing the interests of other parts of
‘India for the sake of the Eastern parts.
I do hope, Sir, that the claims of
Secunderabad as the headquarters of
a zone will be reconsidered by the
hon. Minister.

Surr V. K. DHAGE:
done.

It has been

Surr KISHEN CHAND: Secundera-
bad is not the headquarters of a zone.

Dr. R. B. GOUR: It is the divisional
headquarters.

Surr KISHEN CHAND: 1 know.
hon. Member should realise the diffe-
rence between the zonal headquarters
and the divisional headquarters. I
had been contending, Sir, that the
headquarters of the Central Railway
should be located at Secunderabad. If
that is not possible, there should be a
zone specifically created consisting of

the area right up to the Western Coast
and the Eastern Coast, with operations
extending from Visakhapatnam on
the one side to Goa and Poona on the
other.

Dr. R. B. GOUR: Bombay also.

Surr KISHEN CHAND: I lcave
Bombay for the Western Zone. I do -
not want to include Bombay because
it iz at present the headquarters of
two railways, the Central and the
Western and I do not want to deprive
Bombay completely of the Zonal head-
quarters.

Sur1 V. K. DHAGE:
magnanimous.

Reasonably

Sugri KISHEN CHAND: We are
making very reasonable requests of
the hon. Minister and he should
accede to our requests. Secunderabad
deserves to be the headquarters of a
zone, a zone extending from the West
Coast to the East Coast, on the North
bounded up by Nagpur. It should be
below : Nagpur and from Bangalore
upward. That is the region which
has to be created into a special zone.

Surr B. K. MUKERJEE (Uttar Pra-
desh): What about the place?

Sur1 KISHEN CHAND: I say that
because Secunderabad has got all the
offices, all the housing accommodation,
everything. It was at one time the
headquarters of a big railway. We
pay extra house allowance and dear-
ness allowance in other .

Dr. R. B. GOUR::
knows.

Mr. Mukerjee

Suri  KISHEN CHAND:
places because we have got two Zonal
headquarters at Bombay. There is
t{remendous amount of congestion and
I cannot understand why we continue
to keep two Zonal headquarters and
deprive a city like Secunderabad from
becoming the headquarters of a zone.
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It has been said, Sir, that there is
overcrowding. Well, I must congratu-
late the hon. Minister that in certain
parts at least in the Grand Trunk
Express, there is no overcrowding in
the third class.

Dr. R. B. GOUR: How can you say
that?

Surr KISHEN CHAND: It is always
a relative term. I travelled last on
the 5th February and I saw in the
Grand Trunk Express that in a third
class compartment where the seating
capacity was about 30, it had hardly
about twelve passengers. This was
the case not only in one bogie but in
almost every bogie. It may be so on
a particular day but there is, I agree,
overcrowding on the North-Eastern
Railway. The whole thing is, we
generalise. We do not look at this
problem as a localised problem. On
certain sections, on certain parts, there
is excessive overcrowding and the
hon. Railway Minister, when he thinks
of Janata Trains, he puts on Janata
Trains on all sectors, when he thinks
of adding an extra bogie, he does not
see whether there is any need for it or
not in a particular section. Therefore,
I come to my point. My point was,
considering the extra requirements for

accommodation on certain sections
there should be additional bogies
attached and detached, or shuttle

trains should be run. For instance,

every morning, Sir, thousands of peo- .

ple come from Ghaziabad and the
train comes a congested train; it be-
comes a congested train because
there is local trafficc. But the hon.
Railway Minister has not thought so
far of starting one or two shuttle
trains exactly at
because the people want to come to
attend their offices here exactly at
10 o’clock. What is the good of giving
them an extra additional train at
12 o’clock? We want an extra
additional train which will bring those
people, which will enable them to
attend their offices at 10 o’clock. I
request the hon. Minister to put shut-
tle trains exactly at the proper time

7

the proper time,-

!
J
{
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so that unnecessary congestion does
not occur in the main through lines.

Dr. R. B. GOUR: Or if they put an
extra bogie in a train for ticketless
travellers the congestion in the other
compartments on account of this will
perhaps be less.

SHr1 KISHEN CHAND: Yes, ticket-
iess travel is there.

Mgr. DEPUTY CHAIRMAN: There

are a lot of speakers, Mr. Kishen
Chand.

Surr KISHEN CHAND: Give me
some time, Sir. I had spoken for only
eight minutes before lunch.

Mr. DEPUTY CHAIRMAN:
have taken half an hour.

You

Surt KISHEN CHAND: I will take
another five minutes.

Mr. DEPUTY CHAIRMAN: There
are 22 names.

Sarr KISHEN CHAND: Five minu-
tes more and I will be done with it.

Now, Sir, I was saying about over-
crowding. The hon. Minister while
replying to the pulling of alarm chains
gave certain figures, and I was very
glad to find that the Western Railway
had the smallest number, only 1400
pulling of chains, while the North-
Eastern Railway had the largest num-
ber. Now, this only shows where
there is overcrowding there is
more ticketless travel. When there is
more of ticketless travel there is more
pulling of the chain so that the people
can get off the train just before it
reaches the station. So all these three
things are inter-connected, overcrowd-
ing, ticketless travel and pulling of
the alarm chain, and I do wish that
the hon. Railway Minister will very
carefully examine this problem and
see that these inter-connected pro-
blems are solved in such a manner

L]
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that the railways earn more income
and there is less ticketless travel.

Now, Sir, something has been said
about air-conditioned travel. Now,
the density of traffic in the air-condi-
tioned coaches is very low, and during
the cold weather they almost go
empty. Now, the hon. Minister has
adopted the method of doing away
with air-conditioned traffic. As long
as air-conditioned traffic is a profit-
able traffic, the hon Minister, insteaa
of discontinuing it, should consider
whether he can reduce the fares a
little to attract more traffic. There
was a time when air-conditioned tra-
vel was cheaper than air travel and
more people came for air-conditioned
travel, but now by slowly and gradu-
ally levying surcharges and increasing
the fares, air-conditioned travel has
become so expensive that air travel
is much cheaper. If the hon. Minister
thinks that there is no need for air-
conditioned travel let him do away
with it. But carrying empty coaches
is not good business. Therefore, 1
would request the hon. Minister to
seriously consider this question. Of
course the collection of the surcharge
on railway fares goes to the State
Governments, but the rate of 36 pies
per mile is excessive, and I think it
is more than double the ordinary I
Class fare. If the hon. Minister can
reduce it to one and a half times the
I Class fare, he will find that the
density of traffic in the air-condition-
ed class will increase to such an
extent that, in spite of this reduction
in fare, we will get more money out
of the same number of coaches run-
ning; without increasing the coaches
on account of the increase in the den-
sity of traffic he will get more revenue.

Sir, I have many other points but,
as you said, my time is limited. I will
conclude by once more congratulating
the hon. the Railway Minister for the
very good guardianship of the rail-
ways which is due to him and with
the hope that with greater effort and
with greater co-operation from every-
body he will do still better.

t ®o fao A (Ffrrr) @ =«
Famfa W@, A W0 4T ¥ qg vEG
fafreex #1 qurd 391 Tgm g f
Fiars  ofdeafs § #l gad w5y
49T F JATALT FLHFT 9 AR
588 F0F % agr 4 grarTi g I3
AT AT } 1 gg W YET awE
3 939 & A3 1 (Far qur & I9E
AT AE F@ 0 A agfiEmay
3 TN & fF 7 oF gadz @ &1
TS AT W3 BT AMEAT § AR
. wvar g fr vag gsfafrgas
AR W4 {afqeey am@a =g 9x 1€
F]

qa9  9FF F A FIAT ARAT
¥ zgd 5% a5 A 5 =3 qe-
fafreg s § |9 AT 9T F7T 7o
g w@ #X 3% & awe g4 2
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TG FT, AT €T FT THA W FTET
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TaqdT I w2 gz afq W
&9 @ g af@ 1 I R
g wf g oW W furidz
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: WA AM RN AN FT E 1 T
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gH AT & fq Aae w97 g feY
g% T A i fag ¥ & fe g ¥
F AFG Ffaq anr v @ E e
aF WIS A Zr g g F avam A
& faars, 7 vy #4ifF AT fowm-
ATEH &Y FET 1

Dr. R. B. GOUR: The Railway
administration is the employer and
the railwaymen are the employees.

Therefore they are speaking about
their employees and what amenities
they are going to provide. That is all.
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3 pM.

A #Fo fao @ : AT & AT 3
I qL A F ATEA T AEF ) WA
o9 AT AGY AWHAY § A WAAT AT
W wifed 0 ww fR o aed
A1 WA q9 W w FG w7 qwA
g1 F W A g qTd Ay AL
FIAT & AT AYq HT g Qfwd |

Tt 7 o @ A7 fF gH | gg wnaq
g g gfrgmag awad § f ooe
FYE TR g, TR ag gfew feud-
#e F1 AT FY, Ay ey feue-
Az &7 g1, 91 faoelt v femdde v
8, TR g 39w faos Tg T8 &
ar ag  fewitemss & Swm 3w
T 9T W M FA Afed 5o
g areqd §  IAET (eWIRenET gm
FTAFTIAZ L ST AW HT GAFAT
aifed fF 9 2/ g Ay A 9
@ g1 3 afsrs &Y Fam F a3
%, 3afad 93 A1 R aa% @AT AR |
TS ZT AT FIGH TG T A
FET  Ifen & @ W 9w
IR WX gFE AT gH AW N
qIAT  FX | ATET M S
T AR F I WEET W AW FT
ML 3T w1 JAT T 97 ) W@ Y
FAF > 37 Ffq &1 G99 W AR
A8 AR ag T8 a9 T ITH FF g7
IAT AT W1 AR FEA AT AdaT
g & T afsss afew 7 =T gfeas
gde & fag az waeaw ¢ fF v
Y o) F ATy F 3T A F
qfsqs  @dw=q FT FEA T T4 FT AWT
aifed f& Tl #1 I9% 9T I
M T TEEC A @ | >fFT W
Wy 4 e ag ¥ swaF
I9 T E 99q 3T A0 ¥ fet F 9
AT FW FT WEAT A7 g o A
W oz Er g g fFgwa
A w1 wga ¥ fifeow W & W

!
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wWd T & § A gmd feew Ay
qgfemry 25 & fous avg &4 AW
TYAT FT JAT T A(FAT § TET FQ
g1 AL FEg &1 AAwE FE A
g fF g7 it #1 agfaga 7 41 917,
wgfaa sadr & & s =nfed
fawd f& ga1 A1gE ST g1 1 ag
ag g g wifgd fwoaw gg A
w1 g wig fewrweaa #3¢, fefed-
fram &%, fewifgdz % o W
fegard  I9F AT Swar 7

At Wz g (few) -
FOFT AJAS & FU J A= a9

ot o fgo ww: &y WET
qeqar & fF s Sew foed o @ oo
oir sk g fF sawr g wgfae
TWwWE | A #r fawa ¥ oA
T FAGT F AT G FIE GF AL
7 gagdr g iF g9 9eq § agd ¥y
# gy ¥ad Afag A gFT | 7W
"9 UF &1 qrERdr % § &5 o
A &1 Wa R A Awmwga A
ATl & gErEd ® ) EwR ",
AT A A G E | 7 A9 TF
garet # 8 | ofwa gn g7 AW T OF
FATE FATA § T a2 gAFT Faar
91 SOHRN I favew wE TaadT
F1 g7 § foed A & @ & wsw
JATIAT AT E 1 FAHAT F AVE B
‘"' FTY TE Indcaq aAT 34 & | gAY
avg & Sursdy fawew &, o goma T
FIAT & A ST & fod wsy =war
g gOFEY I Fea g fyed Awd
F fod, gaveq & fad T Ao@T & -
In bureacracy the servants form a
class by themselves and the Govern-

ment is for them. They rule the coun-~
try for themselves. That is bureau-

cracy.

o qf@EY &t g4 A9 fqer v
I7fgd AR AF F fo § 98 WAy
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Y =fe e 7 AN A A qAr F &
faw & 1 21 FY 97 F37 | o5y g &1
7 78 197 Irfed AR 7 F% @ fafa-
&1 €Y faerr =ifed | o g9 9T AR &
oy ¥ & I g2 7 Aglang #
37 & wrm iF &) S faw A
7z WrEer o owAr Tifgr o e
maw He agfema s faadr 3
Jadr & AT AT g At w7
faaer =feg | 37 @ # WEAT I
far & e wifgd | S g¥ g7 A
#r Goqd AgeS A g AGL @Al
Afgd | wRFAT I & F gF 3w
W & wF wg § fow d A
TrazaaayEfraaag g faw g
TH 79 HqT358 F G WI AT W E |
g A9 & aanzg fF g WA
=y, wfaae SAar efreaatee § faa &
AT 9T A AL A FT FE AAWE &
ST gn Far gfeay ¥ wE 7 Wga
¥ & Ay SF 7 Uy § foegie o aF
X a% A1 @Y &, @ 9T A AF ALI
AT TAT F AT H AR AT A AGY &)
™ fou gy a8 w¥ew Y s &
qq AT FT F0T Agferag & «rd

R § AT G FAT, Y FATE
AT TIT FS § A% a7 AN
Tg F3T FT & 39 3 ag A
wgfad agr & sy ATed | ST A
T G g1 AT § AfH ;AT Adpee AT
ST & | TR FeATt F iy @ 39 a%e
FY A7 TAAT & o ZH I T FAT AT
ferrrr e § 39 A< & gune fawwnt
i wgad e gE & 1 A wa g 3
for Tod F F1E Farw T9) T feF |
L 3 F FATTAT A gIAT I1TRT |
I a%g T gAE 47 FE A1 98y A
fear a1 1 97 Wy AT g ATEAT
Y 74T F 1 SFA g9 a1 9 AR R
B OF Hiq F I37 57 | 3fFT 37
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AR agq Saral w1 "4y fear v o
$TT FATE I3T fagqr waT MT X AR
QIR FAT9 § HT §F 99917 FT
faar war 1 Sfew ¥ @ 9z &
FaTr Ffezdor 39 q¥g #1 gAr Jnfed
fir 13 Yoas & omwam fesi g1 1 w4
&Y A A QATITATLY THI FT 197 FCF
ST RE dr 39 aE IR I K FAgAD
] FATT 3T &Y g 1 7 AT §
fFrgemadgaaEarad s g
foaa e Sqv 4T & @1 ¥ =Y Faeran
& 1Y ZaR atfear @mga S ¥ &g
W4 5 w8 719 §F g2 72 TFAIE & )
afz 3w 79 ¥ ¥ § qHISTAET TAA
FT AT FAT T84 & q1 7909 7 9
TE 1 FA T I1gg oy ar
& & farear 9 1 g a1 FeTRAY
AT g A gH QI qFAT A oq9A
T ¥ qHT AT AT AT § FATHEY
FY AT F FHT | AT F37 7T 7
7= 8 fF 3 g7 uaT Favaw w6
fesar vaaT agd § at = fag Sfew
g AT FAT9 &Y ag A=A &Y | A
FETAS,FT 1 ey Y a8 73T SATAT
T g A Faw Afvay 1 & g6
FE FI FATSIT FAAT AT | ST QA
THEX A AEffede grw w9 @A
gt &1 framd | 1 59 § a6
FA T IAT g7 A0fRT | gg AT
g Tifeg F 39 19 a9 @9 &
frg qax Fdhrr wvmEqza &
v q § FUEAga g Wiz, oW
Ta¥ T R g7 wfewd | ww
R SIE & ATfed, o fF e
== § g, g7 A feedy g o feeda
¥ atz d | A7 feedn arat &1 wgfana
¥ & faq sgrar @9 § AT A9 ¥
TFRAISIT & I ST g AfGAT F
awr g, ey gafar F @ svAr
93T & AR G57 F AT 9T §, ITH
frrgg soer &9 1 @ T@ N
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[5r &o o 7]
wgfoaa g 5, qfwT Foma mv ) @
qAT &0 & § qwAar § v g we
S FT AR F AT

off mgrEeEt w48 &qrn
g f wag FHaq 7 v A4Fr S137T,
a1 fAuar F= 3

off ®o fao wm: Wi Ad, .
2 3t afesrar &, o1 wTEHY ITH AR
29 T T &, S 0 TA7 Y grar
g 1 S =g AN & AT F FeE A,
AT FAF [T 9 FAH F AT AT 5,
afFT gae wés & thafq 79y &
T F3 A1 qEAT S qAT &1 IAG
AT J9 | G497 IFC AY qew §, A
97 | fFr a9 | A FIAFT 97
Aaww 7 & 5 & =19, 3fFe o)
FiaT FEqEazy A & fqr s
T | o= &1 | aEdt § 999§
q T AT AT HBIE qHES HT ST, AT
e STl #1 99T ¥ 93 I9F =94 |
ag UfEt #r WS gt I | ag
I M T FAAT T [ GO0
art & faT ag we § 1 A« W Uy
TAIT IF4 Id § {1 TTF T QT &1
T § | 95 3 UF Ao & ) WY ey
T F9AT # AL 99 A%d § WiF
foad fewda &1 28 sogT @A § I
feedw &1 S o sogr s &0 &t
fam®r vy wt A & @ gaAn
AT G FT KT § 1 98 § T99AT §
forag fraaq FTam § | F z9 ag A
ST ST %7 W@ § A2 39 AAM § 97T
JW] &7 A9 g, AfFT T 98 59 faq w5
g1 § o ag @ara AW & a7 o A
FART T/ 9T M ar FI ) f)y ay ow
[Ty FAT I3 §, WY Fad wig aig @
g, dfeT w7 a8 fommr & =r g,
Hrafafes ded a6 A fonm &

|
!

T Tt gz FEATE 99 ) 47 9
&< g i mfr I fera arem ar 1)
Y et g F77 & fa aqrar g ag
IR A3 F1 qfeqs e, AW @,
4429 T 2 Ffaad 7 9qaT & 1 /47
gradt 384 Tt g, s 1 gaIe
FLATFHA FY ! G B g ATET AT
fa AT ATHT I FAR JIAT KA ATAT
I 1 37 T AT I A ATST TRA
q AT AT ) gy Ara & e Fravg ¥
ITAY W WE qreang ad 93A0 4 |
ar g 1 uzfafaedaw fFwma T i
9 @t € 9 {3 G g7 fafaas
fgw qHIT FT & 17 | AR Aow
TF A 4 FW gaearg BT R T47 FAT
T1fgd | 98 T q9E § Hi AT AT
aA & | WAL AT TG AT A Sl
T 373 a9 7 ft 751 § 5 0F At
g A & R A7 gty ag gy
1fgd | St &N Sug i A wd A
#q Jgf g A1fgd ML TF gI17 799
¥ Fofy FFdy AT aeaTe 98 ST )
zt, dfasz srw gfan i s oA )
7z sfeesE AT 8, A A< A
sz & 1 ead fa o =g, 7, SfEw
T fdT FT greaTe gIR ©9F T FaT
gt gidr anfzd | s 19 g9 AR
AT TIR qF q 3 © § | Ide
FTENT § AN A ATS aFR aF
A xGE 1T fas e ey 7
az Arafafes dzd we Frargd
qr &% 51 5% 9w o M1 7 g @R
AT UF ATEHT FT AMET R | w0
tar s Hfed 5 7F FHR TR
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qAr  fEAr At FAears AN DT
afed | famsr smar fga @ 2
IAR  gqEdTg w9 F 9T )
H3 1a1 § 5 o oy F1 99 ' w6
F=4T & S qg ITR! ATSH &6 AF FY
IO FIT AT A €957 qHNAT "AF FQ@T
g1

S0t (hee) plol e s

ot NS S S e Y o
-K&j
T[éaz wage gam  (fawm)

gaF T1g AT {6 &7 @ ¥ 77 T
wfedm 1]

%‘ﬂ'%o o & T‘R\T g’.F‘T\ﬂTg\T“T
FHTAT FE A | &S 7 K5 ThoA
ar g & SEW | Sy 32X FAE I3
fear a7 8, SO 97 sl g A A
A Q@ F T AW W AT 1 qg
AT 9 AF @I | I TF Arfa
e F#1 fF oA A@TEw, gwoar
Aerfafes daF e TR 7 (@
F41, 20 SARAT § feeg 3, ar fo
IAF FTE ATIHT HiHT foRT FEwreT
FTT I, A T T AT A A
# fF a9q AW AT @&, TR
AT, ML T ATAT FIE AL R |
it AT 7 qad s @ v aw
F AT TG Fad &, I47 &G / A 9
&\ & w1 # T g, T8t & oA
srAaT agY fa agt #ar & A Fa q4&
2t 3fFa A femmr § S avq ww
92 e T § g1 AT AR AT g, 98
T & f Smaady 7 ara fifsm ey
FG AT T T, AA ATHT T J]qF F
§F AT 7 93 A1 i ot we g
g

o9 gfad F4 gfear it qEew )
qg 99 qfT &Y greew Fm g 7 AR
zar § fe @ F fm i de &

+Hindi translation.

General Discussions 1106

T Ro, O ¥ THI A Gi=T T8 | FATT
fez FHT FAT 9 T FATT F AT FT
3 T WX Fg1 O fF wodr S
FAAT &, &9 FT FIL | ITF 17 99
FIZIT 9% 74T q1 I94 &7 fF o g9
TS AgY FEad M g9 e OF
L AT ME ¥ G FF AT 9
T gg w57 9 f o &y vk &
IR o AT 780 I @FT qt ¥F @rF7 |
AT FaTEd fF 39 99 FY AR 9
FaT & 7 woft ggt @ o <@r o ar &
gacEfier aff 21 F @a 2 f5
AT FT FEATR TTF WA E AW
zafagd 3 au=a & fp g i SEm= ad
A @I TG G & HAF TG |
gafagd gast a7 Trearga faear & o
9 g% Amfaees J24 WE qEITer
T & ST, 9 IF IA G TAqqr @
Jg AT AGAT LN & | THRA AT ;A
F T g W 3T q&T §F Arawi ¥ of
fafaez< amger 4 Y odfre #r &, 999
aiq A A ag A g F sw A A
AT A qEqH @A HT FIGTT FY FH
T 7y &1 3 AR Fwfesg § foar
s | 39 & fad W Fgw AuwS
qT FAT FHET T FEraaT o AT
T &A1 &F FHT TG LT UF AT _TE oY,
o 49 fage S5 7 Fa7 91 fF 9@
qa wht vod gaifds # fafed
ffd @z Tade T TA@ FI
(Time bell rings.)

7g ¥ acfrendt & 1 47 q@1 fF OF
TF 2T AW AT T g SfFT AR Ay
#F ¢y fode § o aw w0 )

sy Sqermafa ¢ Y fae gy

st ®o fao @ : d7 gy T &1
o § agd FACET @AT § | A aod
¥ i fame sy 4, a9 feaa o1
SigECA B

st AR W ;. Tg dHaT &)
T g '
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5\ o fao @ : wwaT A AGY
a9« W |

(Interruptions.)

TW g @igzn W AR frAmr @
frger s § 1 W aga Il AW
FAT |

o AT TA FYT (IAT W_AA) -
St # fexwde 7 g 9 )

st %o fao mer : fet@we grm
A A FA ? gy, W3 fafaeex
qrea gl 43 § | T g Al 3T
f FATS F1 AT

I gfemt & SR A AT g8 gqAE
a1 fF AT FaF qETA AT HAT FHST
F AWM AT FifRIT W T F
¥ A 9 AT Wy ardr § awr
9T AR ¥ fAw wT IR0 qAEAT
@ L Fg 7 fear 9w Avgg @
gFar & WX W fwT W oam
7 q97 39 Ta ¥ f@Arw oF
TF A TRA 5 F7E SO A
fFarem | A gmd 3@ a9 W
I @ T g AR W @ g fw
IR T qEARe & qrg faw #7739
TFIX FT BT FT 17 q7 9T FY
9 qUE FT qHA | F0EATET A
gFdr & |

st WEEE |t o WA 91
A g 7T FaTar 5 Sy Y TW A9 @iy
T qr IR awar &1 fafaty @
F Arq Fat foar ?

Y Fo fqo = : G{H‘T@ﬁ?ﬂ'
ot q@ gA A IH AWMl T AT
F R WA A Fr A F S
R araa g fFgwoar 70 &1
I g T AT HIA § gATL AH 9T
qeaT T & | @A™ Y WA qgd
e far @ AT W # w9 a1 aam

o W f 93 9=t %8 O a8 OF @3
FFAL T TG HIX ITF 3T A THA
T GTT | AT 9 §A SAR Fal
Aq ¥fF FF 37 @ FT 3T0CMEE
feor mT & zTwawE ¥ I|[E IS
uqT SaTT @ faqr G o9 a1 g9qr awsr
NN, AT TG @rET I wF  &GT
g § & 99 qAWI &1 AAAMEI
T, TF I ATC WIGA] AR AT ET
a1 gAT forar gq sve 8 T amre @war
AT FL FH foar a7 A1 98 g T2
ZroaFar g | {
Dr. R. B. GOUR: When the chain

was pulled for the 24th time, he pulled
it for the 25th time to make enquiries.

Surr D. A. MIRZA (Madras): He
should thank his stars that he was
not assaulted.

Mr. DEPUTY CHAIRMAN: Order,
order.

Srr KAILASH BIHARI LALL:
Let us not treat this House so lightly.
O Fa §F ag M FEr ooy
fF ot fswemg 37 Mz o feg@n
29 &1 79 fedfiwa T &7 a1 g
FAGH AT FTIAT FH A HTOHT
£ AT AT HIT TOTE AT AT ag-
EECEAUIR S ARG E Sk ARAL T

Fag s et fs W
adeg & I A 7
TFEL TR QY 39N I FY ST g
g AT & Ft T var grme #4ifE
I SAHT AT o a1 39 & w18
T g0 & & afaw o gaufwfyoe
AU IS CUR 2 I E I DR -1
AfT a1 AT A T ATXA T G
far8ar #% o v g2 g # agleay
T fretet o

¥ F UF geT G gAT Ew
dfaw ¥ & § o T AmEaT §
ZX % "WEH § 399 WIE A1 275H fqe
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[T GIOAT § W IAHT § AA &
@AT 2 | FAE L ;A g A A
SRTAE AT § WIT FT SHFT qH
wF T W @ o s Ay Ag oA
T T wRT ST T A T 8
fr S gz QX WA W1 IEA EHA
faFTaa 9 947 aTg &7 (AT AR S9R
faw  zrgw 2faw 1 & awaArn, T
T T F@ § AT gEd wifaA
$HATT § ITH! TF Howr fwama A
qUAG | AN AT QI FT 399 TR
ar & AR o Fien afefoay @
¥ @IE WR ST g Fga /1 A
IUE TFAT & SHA AT AT qgT AT
do AGT AT E 1 F TS I &Y
S5 g 39 foa s fem ow gaw
fpama &S S S e gt far
- g A< Trew e & A &1 frar
AT FH A AW AT AT AT R
ik Yed uefufaedsm & 3 gfar
N F#ifE ey T 9§ FeH
| ERATAE gTEa™l ¥l g, W
g I @ 5 3@ agw faw a7 7w
TE uefafreaw uw smfag T Ifaw
9T FXAT & HIX IA | HIE SURT A
# aag DT g3 A wm
AT g ST AR ET § 76 A IS AT
“wifez &Y g 93 8, amas Wifwe A
F9E A a7 FTH AT (FAT SA1QTE

. A, AL T qA a8 FEAT 8 (F
e X979 § &9 AN FT g6 UF HqIY
zfear qFawg” 99dr 8, $¥eq WE |
IGHT ATT 23 AT H/IT ¥ TS & |
A% {73 qgT AT AT AATF 7 Fad
& fF 72 ZFITMET B, FHHST TIWIT B,
I A & 977 IR e &Y od
&1 T9 KT UETT TR A s oY

et ar AR q wrer 6T FET E R
[AT IqHT GE Gq9C T foar wrg ay

|
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Tfewr 1 $g ot 7w g 97
ag TaTd gt gwar g fF afsrw % 9%
FI A1 3@ & e ey gefafaeaa
# 471 %7 oy ©ner giAr wfzq 1 78
a1 @@ & fr wefafadas &1 o G
z =T R @ 7 2afe afseaw #i1
agfaad a9 &1 &rA AT gET A9}
§ @A Afed | AT 4z € fe Y
usfafeam i garr & & oix afsasw
Wzarrgr & R ZaTe A & J4y
qfser 8, STHT SHQT & SUHT AT T
TR g &7 FR AT g7 WIGH 93T
fr sawr g T [T qarfas R}
AT F® Y ¥ wewdr A
feeslt aF  FE 8K 3T @Y R,
T TAHE 3 § HIT 39 99 §
FT G9T SATRT AT & FAOT HX qG
®Ee FAAC BT S a7 AN HT FTH
AT FT ST KR ag ST AT JIATHT
¥ §T AT | AT CRINT I § AlRA
I FT AW “gaar’ @y g BT o =g
T g gated WY gy (o gfear
TFINE’ wEE FEAC FT AT AT A
#1 qga AT Agfand fae

9, AU A AR HITWT F AR
H Fgdr & 1 39 7 T 8 § 5 feure-
dea &zfar ud =g A7 g AR
e d=4 uTe GETEA & 9y
faeret (el v § i qed aga
T FHfAAT grar O HX #F T
T WY & 1 I F guTQ A ag g
wifed fF @ g@ @ a3 aF AW AT
feeosg frar § @Y 59 #1 e g
gie ant &1 3 | AfF T3 aF L3l
# ot aF TET AR ggar § fF aqr
g g3 @wr, qemfa o7 qifEeE
FLRE ) AT TE) FFFgr as 3q |
af@ga goT g, ag & oefafreaw
F WA g, 9 AT FEAT a@
§ fr ooy oot ¥ oo § 9% gr
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[Shri Kailash Behari Lall.]

M # wg & 9@, 3w ¥ SamEr
AW FT gEOATAAe faewm #YT sarer
gAfmg A sr Tame fasm
Uq 479 g8 S5 § fF ww g

1

§ avg femr 37 wrEAr § AiE 9K UF
a1 fafaeet aga 7 gq & faa Ffae
fear arar a7 @aw § fF 39 &
FRafz 1 Y@yae faFar smom AT
I9 qv A fEar S o
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T, ThT AW, AT J1FErfady
aaq g s, fezeqifegqe g sra
afeT ag a8 a9 Ir9 &Y & it
39 & fa7 e ai7g WT gk 9
@y @ fm Ffadr wivg feewar-
fdz 7 g 1 59 ama & w07
fasrem @ foar s f § S Fnfaey
F1 feefaifasz 8 a3 oF «fea 39
¥ SUTRT & Sarar q9at 1 gy e
arfgd |

79 § UF, 3 WFE A FEAr
Agar g ) I AN /S G T FaEw
feer @137 & A F Fg AT W F1F
wT § Nt 9w Avw ¥ gy aed A
Fgr a1 1 fafatex s@g & ammer oY
faar a1 5 g 1 g@Q ST AT
¥ mfaer w7 3T 3fe & a2 0
g Al gw A Y aAw A @ fr ag
IS Fgl T § | AT qE A GG
g § Wire § If6T g da freg
AEA X FrOAT FFE o< 2, et
L9 9 & ag AAw T &
I # @ 78 & 5 93 7 aar feew
AT § 3T FL ART 391G qF g7 &F
AT | R a7 & 34 o fagr s
 7gq ifew o dFwT e AT
¥ fag surar iyar gnm

oF HR I & A7 92 frw
foar g1, aMaTT WF @19 F -
T F A F 1 agy IHA w®S I9
F AW T F 147 97 AFA aoT H
£ ¥ ¥ T § g FW T g
q1 |\ §F 7 qA7 9t 5 qaify QoA

IfF 95 FgT Tew a9 AR ¥
gafad § AT sgrar agf Fgar |rEar
g "7 |\ w3 §

Mr. DEPUTY CHAIRMAN: Mr.

Kailash Bihari Lall, you have taken
more than thirty-five minutes, ‘

Dr. R. B. GOUR: Mr. Deputy Chair-
man, after the revolutionary speech
and the revolutionary suggestions
made by Mr. Kailash Bihari Lall, I
can only make my humble suggestions
concerning the Railway Budget that
was presented to us. I would at the
very outset request the hon. Railway
Minister to clarify the position in refe-
rence to a discrepancy that has arisen
in the figures that have been given to
us this year and the figures that were
given to us last year. The Budget-
estimates for the year 1957-58 under
gross traffic receipts as given to us in
the Explanatory Memorandum for the
year 1958-59 come to Rs. 377-90 crores,
while according to the figures that
you have given in the memorandum
that you gave us last year, the figure
wag Rs. 368-50 crores. I should like
to know why the Budget-estimate
figures themselves are different in the
memorandum that was circulated to
us last year and the figures that are
given in the memorandum circulated
this year. Again I see that goods earn-
ings were estimated at Rs. 218-00
crores in the figures given to us last
year, whereas according to the
figures given to us this year,
the figure is Rs. 226:50 crores. I
should like to know why the Budget-
estimate figures are different in the
memorandum that was given to us
last year and the memorandum which
has been given to us this year. Again

~ ~ N so far as net revenue is con-
§ ¥ Frm arfm SRR cerned, according to the figure
AT T FET AT ¥ 1 T AT T A | supplied to us  last  year,
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it is Rs. 65'21 crores, whereas accord-
ing to the figures supplied to us this
year it is Rs. 65°89 crores. We should
like to know why this discrepancy has
crept in. You please refer to pp. 74-75
of the White Paper supplied to us last
year and pp. 66-67 of the Explanatory
Memorandum given to us this year. I
should like to know why this discre-
pancy has occurred.

Now, I should like to make a little
comparison of the figures. Now, let
us take the figures for the various
years under the heads administration,
earnings and labour welfare. The
gross traffic receipts, let us take from
1952-53, because in 1951-52 they had
included earnings from coal, etc. So,
let us take the figures from 1952-53
onwards. For 1952-53 it was Rs. 270
crores, for 1953-54 Rs. 274 crores, for
1954-55 Rs. 286 crores, for 1956-57
Rs. 316 crores. Gross receipts had in
fact come down from Rs. 290 crores
in 1951-52 to Rs. 270 crores, then
Rs. 274 crores, Rs. 286 crores, ete. Let
us take the working expenses. It was
Rs. 187 crores 95 lakhs in 1952-53,
whereas the actual figure for 1956-57
was Rs. 234 crores. But let us see the
percentage increase under labour wel-
fare. This increase has not been com-
mensurate  with  the percentage
increase in the cost of administration
which figures I will again give you.
The cost of administration in 1952-53
was Rs. 26,18,49,000; Rs. 27,87,66,000 in
1953-54, Rs. 29,56,68,000 in 1954-55;
Rs. 31,52,31,000 in 1955-56; Rs. 34,73,59,
000 in 1556-57 and Rs. 31,70,26,000 in
1957-58. Now, these are the actual
figures- Then the estimated cost of
administration in 1958-59 is Rs.
32,68,87,000. Now, the cost of admi-
nistration is rising at a pace which is
not reflected in the amount allocated
for labour welfare. The hon. Minister
said that this year the amount allocat-
ed for labour welfare is Rs. 7'67
crores, but this is because interim
relief has been atlded to it. I do not
know why that should be included.
I think that interim dearness allowa-
nce should go to the total cost of
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i administration. Under ‘welfare’
must be brought in only the amenities
that are provided for labour, hospi-
Lalisation facilities, housing facilities,

etc. Only amenities should
come under labour welfare.
Interim  relief  should actually
come under the wage Bill. You have

just added it on to the head welfare
and have inflated that particular figurs
in the Budget. I do not know why
the hon. Minister has included it under
welfare. In fact, it is a sort of de.
ferred payment. That is an amount
which you should have paid long ago
because of the rise in the cost of
living, because you have not imple-
mented the recommendations of the
Central Pay Commission concerning
increase in dearness allowance. As
other friends were saying, particu-
larly as my friend, Mr. Malviya was
saying this morning—I am not try-
ing to dwell on that point—by adding
this on to the welfare head, you have
just inflated that item. Really, only
the amenities that you have given
should be shown under the head
welfare of labour. I think that the
hon. Minister owes an explanation to
the House concerning this, The cost
of administration is increasing, but
there is no commensurate rise in the
allocation for welfare of labour. In
fact, I would tell the hon. Minister
that the rise in the cost of adminis-
tration is not commensurate with the
rise in earnings. A rise in earnings
we see only from 1955-56. Actually
the earnings had fallen from Rs. 290
crores in 1951-52 to Rs. 270 crores in
1952-53, to Rs. 274 crores in 1953-54.
to Rs. 286 crores in 1954-55. The rise
was only in 1956-57 when the fares
had been increased. So this is a very
important point. A healthy adminis-
tration, as administration working on
sound business-lines should give us a
full explanation as to why this has
happened and why is it that the rise
in earnings are not of the same level,
are not to the same extent as the
rise in cost of administration. We
want an explanation on this.

i Surr JAGJIVAN RAM: That is
| very simple.
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Dr. R. B GOUR: You must take
the House also into confidence. I
don’t think the other thing also is
equally simple. After having gone
into this to this extent, I would like
to ask

Surr V. K. DHAGE: Youmean that
there is not enough efficiency in the
department?

Sur1 KISHEN
amounts to that.

CHAND: That

Dr. R. B. GOUR: I have said what
1 wanted to and it is a fact and 1
don’t think any business concern can
claim to be a sound concern if the
cost of administration is rising out of
proportion to the rise in earnings.
That is my contention and I would
like to know from that angle only.
After all now-a-days the State sector
is a victim of man-eaters at large.
Therefore, let us get into the details
of this as to why the State sector is
functioning like this. I don’t think the
State sector has given up the busi-
ness approach to the problems and it
will be an evil day for us when it
does so. I agree that there should
not be a profiteer’s approach but a
business approach is required.

I am happy to note from the hon.
Minister’s speech that there is a
sort of development cell that they
have now created in the administra-
tion. When the Communist party is
giving up cells, the Government of
India is taking up the cells and we
are happy to note that you are
having a separate development cell
but let it not be an atrophied cell],
let it be a live, active and a living
cell. The point is this that we would
like to know from time to time as to
what this development cell is doing,
what are its activities, how is it co-
ordinating the whole thing, how is it
trying to utilise the funds allocated
to the railways in the Second Five
Year Plan, and how this whole thing
is taking place. In fact, it is neces-
sary that actually a sort of separate
note on it, an independent note, may
be part of the Budget itself or in the
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Explanatory Memorandum itself, is
submitted to the House year by year
because we should know as to how
this whole development is taking
place. It is necessary. Only then we
would be able to judge, examine and
scrutinise the activities of these cells
and then to see or even offer our
suggestions to improve their func-
tioning.

At the very outset, I would suggest
that in relation to development the
Railway Administration thinks only
in terms of development or increas-
ing the tracts, new ftracks or Chitta-
ranjan and the Perambur Coach
Factory. I think we have been in-
sisting even in earlier debates that
these development célls must also
look to this one factor, namely, whe-~
ther the existing production capacity
of our workshop is being fully utiliz-
ed or not. Again, without any fear
of being contradicted, I can assert
here that during the war the work-
shops were producing or making
things which they are not doing
today, I mean some of them. A.
closer examination of these is re-
quired. From my personal know-
ledge of the workshops in Secundra-
bad—at Lallaguda—I know that so
many things were manufactured
because some things required by the
factories were not imported in war
time. Therefore, they were doing so
many things but are they doing il
now? Is the capacity of every work-
shop fully being utilized? I don’t
even confine only to utilisation. 1
would like to even insist on develop-
ment of the potential capacity of the
workshops. I would like to ask, are.
we going to confine our workshops
only to ordinary repairs of coaches or
building railway coaches or are we
going to exploit them for the dec-
velopment and production capacity of
the various workshops? I  would
even go to the extent of saying that
may be, we may coordinate our acti-
vity with the State Road Transport
sectors in the different areas and 1 say
that we could even accept certain
orders of the State ‘Transport or
road transport also in our workshops.
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Such a co-ordination, such a develop-
ment of our workshop is absolutely
necessary from every angle. So I say
that after all, a workshop in a State
sector should not mean that it should
be run in a sort of bureaucratic or
departmental manner. It is a nation-
al workshop and unless this approach
is taken by the Railway Administra-
tion towards these workshops and
their production capacity is not only
fully utilized but also carefully and
in a planned manner developed
further, I don’t think we would be
taking a proper action. That is mvy
definite stand-point on this.

Then, I would go to the gwestion
of the zones. The hon. Minister in
his speech said that the North
Eastern Railway zone is being split
up. Very good. He has deflnite
reasons for this splitting up but these
are not a creation of only recent
times. These reasons existed even
when the zonal system was organised
and even then in this House, pcaple
interested in the railways, peorle wil0
knew about these, have been telling
the Ministry that their insistence cn
a particular zonal system is not
correct. After the zonal system was
created, it has been modified. Much
has been done, but I must submit
that the whole thing is being done
even now not in a planned manner,
not after a study of the working of
the zonal system as it was created or
as it has been functioning or on a
proper assessment of the require-
ments of the flow of goods and public
traffic but on the spur of the mrcomeant.
A certain necessity impresses on the
Railway Ministry and a zone Is
created. A certain necessity hss been
pressing the Ministry to  split thos
North East zone but I don’t thisk
that should be the only apprcach or
that should be the only response of
the Ministry to this guestion of re-
organisation of the zonal system. The
basic point to be considered—and I
would again insist as we did when
the first idea of the zonal system -was
mooted by the late Shri Gopalaswamy
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Ayyangar and now also we again
insist—is to take into consideration
and properly assess the flow of goods
and passenger traffic and then re-
organise the zonal system and also
the divisions. Today the problem of
the zonal system does need a re-
examination. Let the Minister tell
us as to how the zonal system has

i been functioning and what are the
i difficulties

they are experiencing.
A Central Railway Administration
working from Bombay as its centre,
is a serious problem for industralists
and Dbusinessmen. Of course, to
passenger traffic it is not so because
we purchase tickets and travel any-
where. The main administrative
problem arises from the point of view
of commercial requirements of the
railways. This is absolutely neces-
sary. Re-examine the thing from this
angle and therefore take into consi-
deration the major flow of goods and
then re-assess the whole thing, re-
examine the whole thing and reorga-
nise the whole thing and a new zonal
system and division of the zonal
system is required. Therefore, with~
out going into the details as to what
this will be, generally, I whole-
heartedly support what Prof. Kishen
Chand has said that at least from
that angle which from personal ex-
perience we are telling—the question
of Secunderabad and the creation of
a zone with Secunderabad as head-
quarters should be taken into consi-
deration in view of the administra-
tive difficulties that are there at
present and the administrative facili-
ties that we would like to provide for
the commercial community. There-
fore, that is also a very important
ithing that the hon. Minister should
look into. Similarly, there is this
question of division. Some of the
divisions are unwieldy. In fact,
this divisional set-up requires look-
ing into so as to expedite matters.
Some of the divisions are much too
large and they have to be broken up
and new divisions set up which will
function more efficiently. The
efficiency will increase if such divi-
sions are created.
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Then, I would like to dilate on one
point and that is the question of the
unions. I would request the Rail-
way Minister to examine this question
of enlisting the full and dynamic co-
operation from the railway men. He
has, of course, touched on that point
and I know he also considers this
question of great importance. He
also knows that these divided
workmen’s unions, this divided labour
and this divided counsel, are creat-
ing problems, problems for the ad-
ministration also, and 1 know he
is trying to overcome this difficulty.
I would like to insist that this ques-
tion of organised trade unions, a
united labour movement is an asset
to efficiency as well, to good func-
tioning as well. Of course, the more
united they are the more they will
have organised bargaining -capacity
and they can ask for Dbenefits and
more amenities and so on. But then
they get organised and they deal in
an organised manner and the whole
thing goes in an organised manner,
whereas the present situation of chaos
and anarchy on that front is creating
problems of efficiency, problems of
administration and all sorts of pro-
blems which are not really very wel-
come. In fact, they are damaging
efficiency. Therefore, it is very
necessary that labour should be
organised. It is not your protection
force that will help you—I am sorry
to say that—in thisz fight against
pilfering, waste and all that. This
organised labour will be an asset even
in this respect also, in relation to
pilfering, wastage, particularly. The
hon. Minister promised some time
back. I think, in the other House
last year when the Railway Budget
demand debate was going on that
there would be some joint consulta-
tive machinery at all levels. I think
no such machinery has been created.
The hon. Minister must look back into
that promise and expedite the steps

_in that regard, because such a machi-
nery is absolutely necessary, a sort of
committee with men from various
departments, and labour representa-
tives and the administration. Tha

\ will improve

efficiency, the defects
will go down and the difficulties will
be lessened. Therefore, it is very
necessary that he should loock back
into this promise and see that urgent
steps are taken to see that something
is done. I think in this Tespect the
General Secretary of the Southern
Railway Labour Union had some dis-
cussions with the Railway Minister
and there again when the whole pro-
blem of this pilfering and wastage
was brought home from the Golden
Rock Workshop, he promised the men
that a joint consultative machinery
will be evolved and all these things
will be looked into and the question
taken  into consideration. The
workers, the actual men on the spot,
men who can get it done, they are
the best judges, the best set of people
to give you suggestions and to pre-
vent this pilfering and wastage. I
would like to remind the hon. Minis-
ter that the necessary steps should be
taken and this is absolutely neces-
sary.

Then I would like to suggest some-
thing about this pension scheme. I
think the administration has not yet
finalised this scheme. This pension
scheme, I hope has not yet been fina-
lised.

Surt JAGJIVAN RAM: It has been
finalised.

Dr. R. B. GOUR: Have you taken
your decision on it?

Sarr JAGJIVAN RAM: Yes.

Dr. R. B. GOUR: I am sorry, for
that will create problems. I would
request you not to create such pro-
blems and create confusion. I don’t
mean to say that the whole scheme is
unacceptable, but it will create con-
fusion. Before taking a decision I
would request the hon. Minister to
get the scheme published in the
languages. Let the workers read it
and give their opinion on it. After
going through that let them have a
proper re-examination of the scheme.
That I think, will be better. Other-
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wise, if you just push it across as a
decision of the Railway Board or the
administration, it will creat further
confusion. My suggestion is only to
that extent.

Next, I would like to draw the
attention of the hon. Minister to only
two more points. Of the first of
them, I think the hon. Minister is al-
ready fully seized. I mean the ques-
tion of the ex-Barsi Light Railway
employees. This is a very serious

matter. The Barsi Light Railway was
taken over by the Central Railways
on 1st January, 1954. In the year

1953, the employees of the Barsi Ligh#
Railway approached the Government
for adjudication of their demand that
their service conditions, their salaries
and amenities will continue, that their
service will continue after they are
taken over by the Central Railways.
Then the Labour Ministry intervened
and said that their demand will not
be referred to adjudication, but that
they will get the benefit of the Indus-
trial Disputes (Amendment) Act and
retrenchment benefits will be given
to them, and then the Bombay High
Court decided on retrenchment bene-
fits. But on that the Barsi Light
Railway Company went +to the
Supreme Court and the orders of the
Bombay High Court were quashed,
because the Industrial Disputes
. (Amendment) Act was defective in
this respect that retrospective effect
could not be given to these people.
Therefore, it was on that judgment
that the Labour Minister has to come
to this House and get the Industrial
Disputes (Amendment) Act itself
amended. 'The Act was amended, but
it was not given retrospective effect
to the extent of Dbenefiting the
employees of the Barsi Light Railway.
Then the Labour Minister promised
in the other House that independen-
tfly of this legislation—the Industrial
Disputes (Amendment) Act-——means
shall be found to examine and try and
see that some justice was done to
these employees, to give them conti-
nuity of their service. This is a very
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were getting, the grade they were on
on 31st December, 1953. In many
cases the salary they were getting on
1st January 1954 was less than what
they were getting previously. I have
got a whole list of employees here.
A pointsman, for example had a grade
Rs. 40 to 60 on 31st December, 1953.
There are 38 pointsmen. But on 1st
January, their grade became Rs. 35 to
50. That is a serious thing. Their
emoluments are cut. Their service has
become a discontinuous one. They are
now new entrants. I want to invite
the attention of the hon. Minister to
this serious matter. I understand cer-

tain discussions took place between
Shri Venugopalan of the Railway
Board and Mr. Joglekar of the
National Central Railways Union.

There it was agreed that the matter
shall be looked into from three points
One, restoration, that is to say, res-
toring to the workers their last incre-
ment in 1954 and in subsequent years.

Two, restoring the wages to the
employee that he drew on 3lst
December, 1953 in corresponding

grades and scales, and third, the ser-
vice rendered by the employee in the
Barsi Light Railway shall be credited
to his account in order to see that
his provident fund, seniority promo-
tion, etc, are not adversely affected.
Such things were agreed to and it was
agreed that the matter shall be
investigated. That was on 31lst May,
1957, at the time when the Industrial
Disputes (Amendment) Bill was
being discussed in both the Houses.

4 p.M.

Since then, this point is still pend-
ing and the matter has not yet been
decided upon so as to get this injus-
tice undone, the injustice that has
been heaped on the employees of the
Barsi Light Railway. I do not know
what sort of a thing this is because
the Railway Board was interested in
the Barsi Light Railway even before
the Railway Board took over that
Railway. Sometime back, I do not
know the exact year, when the C.P.C.
Report was to be implemented in the
Barsi Light Railway, the Board inter-
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done and certain things were not
done. That itself by implication
meant that the Railway Board was
afraid of the liability that was going
to fall on them because of the imple-
mentation of the CPC scales. That
being so, why should it now disown

the responsibility of seeing that the
Barsi Light Railway Employees get
their due share? I think, Sir, this

is a very important probiem and I
hope the hon. Minister will do some-
thing to undo the injustice that has
been done in a very small thing as
this. This is how the callous bureau-
cracy works,

At Akaltara about 430 miles
towards Nagpur, there is a goods shed

that is being dismantled, that has
been dismantled and another has to
be constructed. The problem is a

very simple one. The old goods shed
was towards the town. Suppose the
town was to the right, the goods shed
was on the same side but now it is
sought to be raised on the left side.
This means that the whole of the
traffic has to cross the level crossing.
With the double line and about eighty
trains a day, it means that the goods
traffic will be held up ordinarily. So,
the merchants, the citizens and every-
body has been demanding that the
goods shed should be located towards

the side of the town so that the level

crossing business does not arise.

Surr H. D. RAJAH: Or, have an
over-bridge.
Dr. R. B. GOUR: No, that means

another waste of money, This is a
simple thing. The General Manager
said that no site was available. They
then said that some foundations have
been laid and so on but then the peo~
ple said that they would be prepared
to pay up to one thousand towards
meeting the cost that has been incur-
red by them in laying the foundation.
Now, a final sort of reply has come
saying that no final decision has been
taken yet. I would, therefore, request
the hon. Railway Minister to look
into this. I raise this point not only
because Agarpara case is an impor-

|
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tant case but only to show how the
administration works in regard to the
particular requirements of the peo-
ple which would increase the efll-
ciency. If they do like that, this level

crossing problem will not arise
because the goods shed will be on
this side, not on the other side. This

is not being looked at from that broad
angle at all but from the narrow ad-
ministrative point of view, from some
bureaucratic preconceived notions. If
this is how administration works then
it will obviously mean bad blood bet-
ween the administration and the peo-
ple at large. So, from that angle also
things have to be seen and examined.
Even though I am sure that the hon.
Minister will consider the problems
that I have brought to his notice, I
would request him to look into the
generality of the problem of improv-
ing the administration from this
aspect, that they are not callous to
the requirements of the labour, of the
people at large or the businessmen
because the Railways have to cater
to these people. Now, from this angle
I would request the hon, Minister to
look into this question.

With these few words, Sir, I con-
clude my remarks.

Thank you, Sir.
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[MR. DEpurY CHAIRMAN in the Chair.]
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Fg AT AT Arigqd A IIAT ABAT
fewrrd A8Y % T & | THAT F 99 TS
ufwferaet gAY atfer 4V, FEaHT
. a@gAr =rfed 91 qF FF I A AGT
TS § FgaT w1ear § fF ghafagdr
§g FH & gl W & | OF F WO
Fargwr & Arfaa i o faa ar. ..

Mgr. DEPUTY CHAIRMAN: You can
continue on Monday. Now, there is
half-an-hour discussion.

Sur1 DEOKINANDAN NARAYAN:
Thank you, Sir.

5 P.M.

HALF-AN-HOUR DISCUSSION RE
EXPORT OF CEMENT TO
PAKISTAN

Surr H. D. RAJAH (Madras): Sir,
this debate arose out of a question in
this House regarding export of cement
to Pakistan but from a hand-out, I
was able to get, regarding that, the
following information:

“The imports from Pakistan in-
clude a quantity of 30,000 tons
against which an equivalent quanti-
ty was also exported by us to East
Pakistan in pursuance of an ex-
change programme agreed upon.”

Therefore, I take it that this is only
an exchange of cement between Paki-
stan and ourselves and therefore no
loss or no profit is involved but I
would like to know from the  hon.
Minister the position with regard to a
subsequent statement and that is as
follows:

“We have however agreed to an
outright sale of 10,000 tons of
cement to Pakistan for supply to
their eastern region.”

This was also in pursuance of an
agreement for an exchange pro-
gramme of 50,000 tons but now that
we are able to produce enough quanti-
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ties of cement in the North Western
region, that programme is not to be ‘f
implemented but this 10,000 tons of .
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cement will be exported outright to
Pakistan and I would like to know
from the hon. Minister on what basis _
and what is the price and how it will
work to the benefit of our country,

Now, while discussing this matter
in a general way, I wish to deal with
the export policy of the Government
with regard to this matter. There are
Export Promotion Councils. Now, in
this country there is a consumer-
resistance of cement. Cement was
wholly handled by the State Trading
Corporation. They took over the res-
ponsibility of distributing cement in
this country and when they found
that there was not enough quantity of
cement available in our country, they
launched upon an import programme

Mr. DEPUTY CHAIRMAN: We are
not concerned with the import and
export policy here. We are really
concerned here with the supply of
cement to Pakistan.

SHrr H. D. RAJAH: Other subjects
also can be discussed. The hon.
Minister may not have any objec-
tion.

(Interruptions.)

Mr. DEPUTY CHAIRMAN: He may
not object but I have objection. It
must be strictly confined to the ques-
tion out of which the debate arises,

SHrr H. D. RAJAH: I don’t agree,
I don’t think there is any such rule or
procedure in any place. I can talk on
umpteen.

(Interruptions.)

Mr. DEPUTY CHAIRMAN: This is
a half-an-hour dicussion on.

Surr H. D. RAJAH: You can see the
points which I have put in the demand
for the half-an-hour discussion. If
you confine me only to Pakistan, I
have only to abuse them and nothing
else. 'That is not a way in which a
debate is to take place That is only
incidental and it comes out of it. . .

(Interruptions.)



